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Nea-Plaucl111 or Self-Easploymeat 
Scla,._,et by NotlonallHd Bukl 

964. SHRI PARTAP BHANU 
SHARMA : Will the Minister of FINANCE 
be pleased to state : 

(a) whether it is a fact that all nationa-
lised banks have stopped to finance for 
case under self-employment scheme dw in1 
the fir11 quarter of current financial year ; 

(b) if so, the reasons thereof ; and 

(c) the revised instructions of Reserve 
Bank of India for this employment-oriented 
pro1ramme? 

THE DEPUTY MINISTER JN THE 
MINISTRY OF FINANCE (SHRI JANAR-
DHAN.A POOJARY): (a) to (c) NQ, Sir. 
The Commercial Banks have been advised 
by the Reserve Bank of India to disburse 
loana under the scheme for providina selr· 
employment to educated unemployed youth, 
upto the targeted numbers in all sanctioned 
cues. 

Contramad Good• Seized rrom ewe 
Godown at Gllll8on Road 

965. Sff'RJ NA WAL KISHC\RB 
SHARMA : Will the Minister of 

FINANCE ·be pleased to s&ate : 

(a) whether It is a fact that the Customs 
.Authorities have seized contraband, con1ist· 
iDI of video cassette recorder and • watc1' 




